
3*1 Matters under APRIL 9, 1979 Rule 377

[Shri S S. Lai]

Cottage units for producing matches 
should be set up in Rajasthan, where 
raw materials are available.

(m) Stups taken to minimise top
RISKS AS NUCLEAR PLANTS AND TO AVOID 
THE HAZARDS IN THE USE OF NUCLEAR 

XJCOEINOLOGTt

SHRI EDUARDO FALEIRO (Mor- 
mugao): On 28-3-70, a radiation leak 
at the nuclear power reactor at Hai. 
usburg (USA) was first detected and 
in a matter of days radiation level*, 
were abnormally high at distances as 
much as 900 kms. away- from the Fite. 
The accident is one of the worst ever 
not merely in the continuing threat 
of a core meltdown but in the wide 
âea of cxcosure  The big nvcr near- 
toy may get contaminated and alieadv 
radio-active iodine has turned up m 
mills  There has been partial evacua
tion of the most vulnerable of the 
population m the neighbourhood md 
a general alert has gone out to several 
States close to Pennsylvania.  While 
emergency measures are being taken, 
scientists have not yet been able to 
solve the basic problem in the iun_ 
away reactor.  Various Governments 
have already rushed  observers  to 
Pennsylvania to me how the U.S. 
authorities meet the threat.

The incident at Harrisburg is not an 
isolated one in  recent  days.  On 
3-4J79,  the  Swedish  State Power 
Board closed down the nuclear power 
plant, Rmghals 2, near  Gothenburg 
because of a leak in a steam genera
tor.  South  Korea's  only  nuclear 
power plant has  stopped  operation 
since  March 27 after a leakage of 
radiocative contaminated water.

A nuclear  reactor  at  Karlsrube 
(West  Germany)  at once research 
centre was closed down on April 4, 
following a mechanical failure.  Two 
workers were exposed to radioactive 
contamination on April 4, while con. 
ducting maintenance woifc at the used 
nuclear fuel reprocessing  plant  at 
Tokai about 100 kms north-east of 
Tokyo A nuclear accident means the 
unleashing of deadly radiation which 
xnay keep on exacting it§ toll over 3

laige aiea and for generations and 
cannot̂ therefore, t>e treated at par 
with other industrial mishap*?,

I,  therefore, request the  Govern
ment  to make a  statement iti  the 
House i egarding steps taken to mini
mize such risks at our nuclear plants 
and to avoid the hazards in the use of 
nucleai technology

(lv) SlRIKF BY DLLHI SCHOOL TEACH! RS
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3*9 Matters under  CHAITRA 19, 1901 (SAKA)  Rule 377
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tv) Reported non-payment op salary
l O  THE STAFF BY  MESSRS. ARMSTRONG

Smxsh  Ltd.,  Calcutta

SHRI KRISHNA CHANDRA HAL- 
DER (Durgapur): Sir, the Chairman 
>1 the Board of Director*, and Branch 
Incharge of Calcutta Office of Arm
strong Smith. Ltd., a subsidiary hold
ing company of Belapur Sugar  and 
Alhed Industries with its head office 
at 12/14, Veer Nariman Roid, Bom
bay, has stopped payment of salaries 
to the staff at their Calcutta office for 
stvoral  months.  It has ihereloie,
become very difficult for iite emplo
yees to maintain their very existence 
in these hard days.  The families of 
these employees  and  workers  are 
practically on the verge of starvation. 
Mismanagement and malpractices pre
valent in the administration are res
ponsible  for  this critical situation. 
The conspiracy started from last De
cember against 'the  employees  al
though the employees are ready to 
cooperate with %b» management and 
■are ready to work hard for the smooth, 
functioning of the  Company.  The 
Managing Director of this Company 
assured in last January that the Com- 

would tak* appropriate steps 
f°r the smooth rumunfe of the Com
pany and al*o tq release th* salaries 
of the employees, hut so far nothing 
tern afrne. On the contrary, it 

is f̂at«d that /the Company might be 
wiji the *orte«if* thrown im 

th* drt&Jt* itâ felcmg with their
f«»ay mmrnrn • .*  •-
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the matter and make a statement on 
the floor of the House tt> allay the 
fears  lurking  in the minds of the 
workers and save them from further 
starvation.

(vi) Report*© attack by certain

ARMED PEOPLE ON NBO-BUDDKrsrs IN A
village in Aurangabad district of 

Maharashtra
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(vii) Reported refusal bv“  Madhya 
Pradesjii  Government to accept1 a 

C.B.I. ENQUIRY INTO ALLEGED  COUJ6C- 
TION  OF  FUNDS FROM INDUSTRIALISTS
in Maohya Pradesh as 6jU(50®8TED bt 
Minister of Tourism and Civil 

Aviation
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